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THE VICE-CHAIRMAN (SHRI M.
RUTHNASWAMY): The question 1s:

*“That the Enacting Formula, as amended,
stand part of the Bill.”

The motion was adopted.

The Enacting Formula, as amended, was
added to the Bill.

The Title was added to the Bill.

SHRI SHAH NAWAZ KHAN: Sir, I
beg to move:

«That the Bill, as amended, be passed.”

The question was put and the motion was
adopted.

ANNOUNCEMENT RE. TIME FOR
DISCUSSION ON THE BASTAR
INCIDENT

THE VICE-CHAIRMAN (SHRI M.
RUTHNASWAMY): I have to make an
announcement. The discussion on the
Bastar incident will take place tomorrow
at 2-30 p.m.}

The House now stands adjourned till
2-30 p.m.

The House then adjourned for
luach at fifty seven minutes past
twelve of the clock.

—

The House reassembled after lunch at
half past two of the clock, The Vice-
CHAIRMAN (SHRIMATI TARA RAMCHANDRA
Satae) in the Chair.

MOTION RE REPORTS OF THE UNI-
VERSITY GRANTS COMMISSION
FOR 1963-64 AND 1964-65

THE MINISTER OF EDUCATION
(SHRI M. C. CHAGLA): Madam Vice-
Chairman, I beg to move:

“That the Annual Reports of the Uni-
versity Grants Commission for the years
1963-64 and 1964-65 laid on the Table
of the Rajya Sabha on the 7th May, 1965
and the 4th March, 1966 respectively, be
taken into consideration.”

Madam, at this stage I do not wish to
take much of the time of the House. The
Reports have been laid on the Table and
1 am sure all Members have persued them.
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I shall listen with attention to the observa-
tions, suggestions and criticisms of the
Members and when I come to wind up the
debate I shall try and meet those suggestions
and criticisms to the best of my ability.

The question was proposed.

SHRI M. RUTHNASWAMY (Madras):
Madam Vice-Chairman, let me begin by
congratulating the Minister on the up-to-
dateness of the Reports and also on the
readiness with which he has introduced the
Reports for discussion in the House.

With regard to the composition of the
University Grants Commission I cannot
say much because it is according to the
provisions of the Act but I must again
draw the attention of the House—as I have
drawn in past years—to the embarrass—
ment caused to the Commission and to
the members of the Commission by actual
Vice-Chancellors of Universities being
members of it because however impartial
they may be in regard to their own Uni-
versities the impression goes abroad that
they mutually help each other. Again
about the presence of Secretaries of the
Finance Department and of the Education
Department, although it may be pleaded
that their presence would expedite the
discussion of questions because the objections
that may be raised afterwards in the Edu-
cation and the Finance Departments to the
proposals of the Commission may be dis-
posed of then and there at the meetings
of the Commission, I am afraid the presence
of these officials of the Finance and Edu-
cation Departments would interfere with
the freedom of discussion because at the
very outset these officials may bring forward
administrative objections or financial ob-
jections that might scotch any proposal of
the members of the Commission. Any
discussion of the proposals of the Univer-
sity Grants Commission by these officials
should come at a later stage when the
members of the Commission have come
to their own conclusion. The point of view
of the administration may be placed be-
fore the Minister after the decision of the
non-official members of the Commission.

Then going to the body of the Reports
I shall take up first the standards in regard
to admission with which the University
Grants Commission is charged. On page 7,



5431 Motion re Reports of

according to the Report of the Committce
on Standards, we find very fine principles
stated:

“Methods have to be evolved to ensure
that only those students are admitted to
the universities who have the neccssary
aptitude and ability for higher studies.
For those who are not considered fit to
profit from higher education alternative
courses may be provided in technical
schools, polytechnics etc.”

Then further on they say:

“It will be desirable to provide for
two streams of undergraduate education,
viz.,, pass and honours courses in order
to meet the quantitative as well as qualita-
tive requirements of higher education.”
Now I would like to know what the Uni-
versity Grants Commission has done in
oeder to prevail upon universities to accept
these principles of admission. What has
the Ministry itself done through its influence
with the State Ministries of Education
to provide for alternative courses in techni-
cal schools so that all those who want edu-
cation may not rush to the universitics?
At the middle school stage or at the high
school stage students who are not fit for
university education on account of their
aptitudes or on account of their tastes or
om account of their intellectual qualities
skhould be siphoned off into technical courses.
Till that is done by both the Central Ministry
and the States Ministries of Education it
is no use expecting to look for stricter
methods of admission.

Then, as [ have so often pointed out,
they have invented a remedy which is worse
than the disease, namely, the correspon-
dence course, in order to meet the tide of
students coming into universities. For the
students who find no room in the univer-
sities and university colleges correspondence
courses have been invented. Now, I have
nothing to say against correspondence
courses as a means of imparting informa-
tion on geography, history etc., but what
I contend is, it is not university education.
The essence of university education consists
m students and teachers being brought
face to face with one another, students
being brought face to face with one another,
discussing questions, answering questions,
asking questions. That you do not have
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in the correspondence courses. There are
correspondence courses in England on
technical subjects and even on arts subjects
but no one pretends that they constitute
university education.

Then what has been done by the Univer-
sity Grants Commission to have this division
into pass and honours courses? More
than one university has given up the honours
courses. My own University; the Univer-
sity of Madras, for years had this division
between pass and honours courses but for
some reason or other they have given it
up and introduced the honours courses at
the postgraduate stage.

Then with regard to pre-university course
also the Report lays down an excellent
principle that the pre-university course
must prepare the students for the university
course. If English is the medium of ins-
truction, they should be given intemsive
courses in English so that the students would
be able to follow the lectures in English.
What has happened is the pre-university
course which comes at the end of the higher
school stage or in the first year of the uni-
versity course and the whole Intermediate
course is crammed into one year. Science
subjects, history, mathematics, all these
are crammed into the one year with the
result that the students do not get prepared
for the university courses of study. Instead
of that they should have restricted the num-
ber of subjects and laid stress upon intensive
course in English or whichever is the lan-
guage that is to be the medium of instruction
at the university stage so that the students
may be prepared to undergo the university
courses of studics.

I welcome the provision of summer
schools for teachers but I find that so far
only science teachers have been provided
for. There is no provision for teachers in
humanities. Of course, a promise is held
out that soon summer schools will be provi-
ded for them also. Summer schooks for
methods of teaching in the humanities are
even more important than summer schools
for teaching methods in science courses.
As a matter of fact, on account of the
relatively fashionable popularity of science
subjects, humanities are at a discount among
our students. So, it is necessary that
teaching of humanities like history, literature,
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geography, politics and economics should
be made more interesting. The standards
also should be kept high in these humanity
courses.

Then, I come to the controversial subject
of general education. Hcre again, very
excellent principles were !aid down wviz:—

(a) it is an important means to arousing
the necessary searching enquiries and
questions in the mind of the student;

(b) making the three-year degree course
as well as other forms of college education
more useful in themselves for the individual
and for society; and

(c) modernising and #ationalising the
syllabi and courses of college education.

After arguing for general education, the
Commission itself says :

“As general education is not primarily
a matter of content, it should not be an
additional course. It requires the teaching
of the existing courses of study with a

general education ‘bias or emphasis’.

Then, what is the point of introducing a new
course called the general education course
in the first year of the three-year degree
course? Any subject, whether it is literature,
history or economics, if it is taught properly
by competent teachers, would itself realise
all the objectives aimed at in the course of
general education. General education is
an American invention and as American
inventions are so popular nowadays, here
also we have taken it up, but general edu-
cation cannot be a subject by itself. Any
B.A. degree course or intermediate course
can be so taught that it will inculcate in the
people all those interests, all those aptitudes
and all those mental qualitics that are aimed
at in the course called *‘general education.”

No doubt, we may congratulate the Ministry
on the large number of universities that
are being founded almost every year. So
far we have 62 and then seven new uni-
wersities are being promised, two new uni-
versities in  Gujarat, Even institutions
which specialise only in one subject like
agriculture or engineering have been given
the title of agricultural university or engineer-
ing university. When this question was
raised some time ago the Minister defended
the title of agricultural university saying that
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in these universitics there are many faculties
in agriculture. What has really happened
is that many if the agricultural subjects,
no doubt, have different departments, but
they do not constitute faculties of a univer-
sity. Each class of subjects has a faculty
of its own. Arts have a faculty. Sciences
have a faculty. But I was surprised to learn
from another Minister in the Union Govern-
ment, the Minister of Education, saying
that even in these agricultural universities
provisionis made for art and science subjects.
Then why should they be called agricultural
universities at all? Call them universities
specialising in agriculture or specialising
in engineering.

SHRI M. C. CHAGLA: Madam, I am
afraid my hon. friend is making a mistake.
The information came not from me, but
from the Ministcr of Food. 1 was sitting
here when that question was asked. The
question put to the Food Minister about
agricultural universities. They are not under
the Ministry of Education.

SHRI M. RUTHNASWAMY: That was
the explanation given by the Minister of
Food and Agriculture.

Then, with regard to the use of the cente-
nary grants, as much as Rs. 1 crore has been
granted to all those universities which
celebrated their centenary some years back.
Has the University Grants Commission
enquired how these large sums were spent?
I know of universities which have spent
the bulk of this Rs. 1 crore grant upon
huge buildings, whereas anyone interested
in university education would have insisted
on the bulk of money being spent on endow-
ments—endowments for teaching posts,
endowments for students' scholarships,
endowments that would extend the utility of
the university. That would have improved
the efficiency of teaching in the university,
endowments towards the improvement of the
salaries of teachers, or an increase in the
amount of scholarships granted to students.
But the bulk of the money has been speat
on buildings. I would like to raise the
question whether the University Grants
Commission, in its attitude towards the
universities, is exercising any degree of
control over the courses of study, over the
organisation of studies in the universities.
Of course, the Minister may say that umpi-

versities are  autonomous by themselves,
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No doubt they are autonomous, but when
they receive these large sums of money as
grants from the Central Government,
through the Unversity Grants Commi-
ssion, they should have a say in regard to
the organication of teaching, inregard to
the organisation of courses of studv in
respect even of the very <yllabi of the
universities

Then, agamn, with regard to the question
of teachers, the retiring age of teachers 1s
fixed at 60 and 1t may be extended by a
special resolution of the syndicate of the
umversity to 63 But why should 63 be
the retirmng age of teachers? In the case
of tcachers at least age should count as a
gquahfication Thereare teachersin England
and the United States of America who do
not think of retinng 11 they fall down
dead. There teachers go up to the zge
of 70. At least in regard to teachers some
flexibility must be shown by the Umversuty
Grants Commussion 1 know of teachers
m Madras who, at the age of 70, are able
to teach as well as any young man, who 1s a
frecher. They may be better because they
have all the experience of years. 1 do not
say that incompetent tecachers should be
kept on, however old they may be. They
may be reured, but some discreion must
be given to the umversity authorities to
extend the age of teachers till they dre unable
to fulfil their duties

I must congratulate the University Grants
Commussion on the provisiop 1t has made
for building quarters for teachers, but care
should be taken to sece that these quarters
are as near the colleges and the umversities
as possible because 1t 1s only then the moral
and intellectual influence of teachers on
students may be reahsed.

Then, here 1s the important problem of
students’ welfare With regird to the
building of hostels, I find that 1t 1s only
18 per cent, of the untversity student popu-
lation that 1s accommodated 1n our hostels.
This 1s a very low proportion. As I have
already insisted, the whole essence of um-
versity education consists in s residential
character and in the mutual confidence
between the teachers and the students
That 15 only possible if we have hostels
attached to university colleges and to um-
versities In regdard to the exisung hostels
what 1s the accommodation provided?
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Even now we find that mm many students’
hostels as many as two or three are accomme-
dated 1n a room meant for only one It wds
a happy expertence for me only a fortnight
ago to wisit Pilam  That was the only
exception 1 thmk m the whole of Indian
amversity hife where each student had a
room of his own It 1s only then that be
can learn to keep his room clean, to have
some self-respcct, to have some time for
his studies, to attan all the advantages of
university social hife

Regarding the vexcd question of umver-
sity unions, 1 hope these university unions
will be converted 1nto real students” clubs
and not mto wade union oOrganisanoCns,
that they will be open to voluntary enrol-
ment, and that real club hife will be provided
10 these umon buildings—a rcading roofr,
a ccmmon room, a recrcelion rocm, and so
on—so that students can meet «.ch other
and culuvate social hfe

With regard to the great problum of the
uncmployed youth, no doukt the nmumbers
are growing cvery yeir as a result of mdi
scrnminate  admission to  our umiversities
and collcges But cannot these unemployed
BAs- be employed m some useful
way, for nstance, for develor
ing primary «ducation at a much greater
rate than 1t 1s bemg developed now and for
developmg adult education” These un-
employed B As con be drafted os te.chers
in these primary schools and in these adult
education mstitutions 1 think 1if you want
primary education to grow much faster
than the present wretched rate of 1 per cent
pe year, we should make use of these un-
employed B As and convert them mto
teachers of pnmary schools and adult edu-
cation schools

Regarding the staff of the Commusston,
I beheve 1t 1s as high as 350, whereas the
English Grants Commisston makes do with
only 50 on s staff  Of course, India on
account of 1its clumate, on account of 1ts
special circumstances, requires 2 large
number of subordinate staff, but 1 think
the Unnversity Grants Commusston should
set an example to umversities and reduce
1ts administrative staff as much as possible

1 have made these cnticisms and comments
with 4 view to mmproving the workmmg of
the University Grants Commission because



5487 Motion te Reports of

[Shri M. Ruthnaswamy.}

the University Grants Commission is an
instrument in the hands of the Ministry
of Education by which it can positively and
actively promote the development of uni-
versities on the right lines. But the Uni-
versity Grants Commission must take
courage in both its hands and see that when
it makes grants, the grants are properly
used for the efficient development of our
universities, for the development of our
universities in the directions in which they
should develop, so that our universities
may be a source of strength, not only of
educational but of political and socia] streng-
th to the country.

SHRI T. CHENGALVAROYAN
(Madras): Madam Vice Chairman, I deem
it a great privilege to join in the general
appreciation of the University Grants
Commission's report. The honour I enjey
is enhanced to a considerable degree and
intensified to a very great extent when 1
recall that I have learnt at the feet of the
hon. Minister of Education Constitutional
Law in the Law College of Bombay. It
is a tribute to the quality and the role of
university education and also a vincicaticn
of our society. Nearly a century of uni-
versity education has given successive
generations of leaders of thought and
action in our country. But unfortunately
university education has fallen on evil
days and in some places on evil tongues.
But, thanks to the great role that the Uni-
versity Grants Commission has played,
the academic sublimity of university educa-
tion has now risen to a very high status,
and added to that, Madam Vice Chairman,
the hon. Minister of Education of the Govern-
ment of India has given a new tene, a
turn and a twist to the whole tenor of uni-
versity ecucation so that we in this country
can be proud of the historic role of univer-
sity education.

The University Grants Commissionreport,
Madam Vice Chairman, is rcpletc with
certain records of achievement in very im-
portant directions of reformation and rejuve-
nauon of university education as well as
certain notable attempts for the purpose
of toning up the entire structurc of uni-
versity educition. 1am particularly pleased
to know that there have been several improve-
ments in diverse directions with regard to
the spread of university education. The
growth and the expansion of several new
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universities is a refreshing portent of the
trend that is now visible in our educstional
life. It is not merely the multiplicity of the
universities in number but it has got &
certain important role in the evolution of the
educational pattern in our country. 1 am
equally pleased that there have been several
new colleges coming up with particular
traditions and memorials for the purpose
of playing a significant role in the new
set-up of university education. It is indeed
gratifying to note that the proportion of
the student enrolment is on the increase.
It has been a very long standing criticism
that the vast thousands and thousands ef
people who pass the matriculation standards
are not able to get admission into the
colleges. But the University Grants Com-
mission report gives a complete answer
to that question, and there is a steady
increase in the proportion of the student
enrolment. It is indeed gratifying to note
that the attraction for the students with
reference to various subjects is significantly
portrayed in the Commission’s repott.
1 was rather trembling to know what had
been the appeal and the attraction of the
Arts and Humanities upon the student
mind, and 1 am indeed gratified to note that
the University Grants Commission report
has been able to give greater and added
attraction for the students in regard to the
study of Humanities as well as Arts,
Madam, university education will not be
complete, will not be adequate, will not be
purposeful, unless this greater and long-
standing emphasis on the study of Humani-
ties and Arts is always there. But I have
a little grievance, Madam, if I may be per-
mitted to point out, that the attraction for
the study of Law 1s rather diminishing,
and 1 do not know what has been the psy-

chological reaction upon the student
community with regard to the study of
Law, - - -

SHRIBHUPESH GUPTA (West Bengal):
Because Judges are becoming Ministers and
Members of the Rajya Sabha.

SHRI T. CHENGALVAROYAN: - - -
because the study of Law is not merely
from the professional point of view, but
I attach consideruble importance, Madam,
to the study of L: w because it gives a parti-

cular sublimity to the entire set-up
3p.m. f any person's intellectual attain-
ment. With regard to the current
trends that are there visible in university
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education in our country, I feel that
there is a zest for the purpose of getting
higher and higher university education,
and the visible record of the increase
of the attractive standards of post-graduate
study is indeed an encouraging sign
that we note in the trend of university
education. Post-graduate study is to be
emphasised and the more and more
it is emphasised, the greater and greater
will university education become subli-
mated, Foronething,itis the post-graduate
study and course that will give a kind of a
syphon arrangement for the purpose of
getting the teaching staff into the higher
colleges and improving the standards of
udiversity education. The University
Grants Commission has indeed given consi-
derable encouragement for the promotion
and the fostering of post-graduate study.
I am equally impressed, Madam Vice-
Chairman, with the efforts that the Uni-
versity Grants Commission has made in
the direction of sublimating and even giving
a greater tone to the method of teaching,
particularly the equipment, the arrangement
and the pattern that one has to have with
regard to the toning up of the entire teaching.
University education, as my friend, Prof.
Ruthnaswamy, was pleased to point out,
is a particular type of imparting education
from one to the other, from the teacher
to the student and in some cases, from the
student to the teacher as well. That inter-
flow of knowledge and that mingling of
thoughts and tendencies would undoubtedly
tone up university education and to that
extent, the University Grants Commission
has done a tremendous job in trying to tone
up the methods of teaching. I am parti-
cularly attracted to the provision and to the
encouragement that the University Grants
Commission has given for one important
aspect of teaching, namely, what they call
the area studies. I am very much fascinated
by that idea because today university edu-
cation should not merely be local, it should
not merely be territorial, it must not even
be national, it must cross the borders of all
these limitations and it should grow wider
and wider, in concentric circles of expan-
sion. To that extent, university education
becomes sublimated. I am particularly
pleased that with their efforts at holding
seminars, conferences and discussions—
a new trend in university education—
teaching will be of very great value and to the
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extent to which such seminars and discu-
ssions are arranged under the auspices of
several universities, it will go a long way in
toning up university education,

The University Grants Commission has
shown considerable anxiety and even care
with reference to the role and the condition
of the teachers of the universities. Our
esteemed hon. Minister of Education who
was almost on the eve of taking up the
discussion on this Commission's Report, |
has announced the intention and the decision
of the Government of India to upgrade
and stabilise the scales of salaries of univor-
sity teachers. May I, on behalf of the
several thousands of university teachers,
convey their grateful appreciation and
thanks to the hon. Minister of Education
for having given this new hope and new
cheer, as it were, to the life of the teaching
staff of the universities? 1 have myself
been a university teacher for a short time
during a certain interval in my political
life and I found what a miserable condition
the university teacher could be put to.
He could not enrich his knowledge, he
could not subscribeto important educationat
journals, he could not purchase new books.
Therefore, it is in the context of toning up
teaching itself in university education that
an improvement in the standard of the
cmoluments of the university teachers would
be a great relieve in the present circums-
tances.

I am ecqually grateful, Madam Vice-
Chairman, to the Government for the em-
phasis that it has laid on the question of the
stability and also the security of tenure of
the teaching staff. One thing, the teacher
must be above any worry and to that
extent, the tone of his instruction would
be really great.

Equally I am pleased with the very consi-
derable care that the University Grants
Commission has given with reference to
the students. It is a very great problem,
it is a very grave problem. We have seen
in the recent past certain demonstrations,
certain upheavals, among the student
community. I have very great respect and
admiration for the great patriotic impulse
of the students of the universities of our
country and whenever and wherever they
have rather digressed from their very
pristine and puritan standard, it was be-



5491  Motion re Reports of

[Shri T. Chengalvaroyan.]
cause of a certain context, a certain environ-
ment, in which the student community of
the university is placed.

SHRI AKBAR ALI KHAN (Andhra
Pradesh): Some legislators establish a very
bad precedent for the students.

SHRI T. CHENGALVAROYAN: Un-
doubtedly. Madam Vice-Chairman, I do
not know how far I will be right when I
say that there is a mental chaos among the
student community and the University
Grants Commission has taken very great
care in trying to rectify certain defects that
are found in student life.

I am pleased to note that there is consi-
derable emphasis laid for the prupose of
scholarship for the students and nay, there
is also a very reformative character of the
hostel life. It has been suggested by the
University Grants Commission that the
system of halls of residence must be intro-
duced. I most respectfully endorse that
suggestion becasue a single hostel for the
entire mass of students in one particular
university will savour either of a garrison
or a hospital or both. Some very impor-
tant colleges have got halls of residence;
particularly the Madras Christian College
has got seven halls of residence into which the
students of the college are compartmen-
talised. I may very respectfuily submit that
this system of halls of residence which the
University Grants Commission envisages
will be implemented with all vigour.

A word about the university students’
prospects. Prof. Ruthnaswamy was plea-
sed to state that they could be] absorbed
with ever-increasing possibility, in social
services. That is an important thing which
the University Grants Commission may
take note of.

One word more and 1 have done. In
this Report of the University Grants Com-
mission, they have got a complete record
and a thesis, as it were, about university
education. Great emphasis has been laid
upon what we very often miss, the impor-
tance of gencral education, and the consi-
deration that the University Grants Com-
mission has given to this important aspect
of general education is really a saving
thing for which we are indeed grateful.
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May I appeal to the hon. Minister of
Education that in any scheme of univer-
sity education, let there not be any tinkering
or tampering with the autonomy of the
universities? I may bring to the very kind
notice of the hon. Minister of Education
that there are certain attempts made at the
reform of university enactments in several
States. It was once said by our hon.
Minister of Education that he was envisa-
ging a model Bill for the universities. May
1 implore him with all respect to come out
with that model Bill because there have been
atternpts by certain States at lowering the
dignity, the greatness and the sublimity of
university  life?

With these words, I have very great
pleasure in whole-heartedly supporting and
endorsing the Report, and this Report is
not only a Report but it is a document on
Education.

SHRI BANKA BEHARY DAS (Orissa):
Madam Vice-Chairman, 1 join with others
when I appreciate and give my thanks to the
hon. Minister for producing a fine Report
about the University Grants Commission.
Unlike the other Report which we discussed
yesterday, the Report of the Union Public
Service Commission, here is a Report which
only dates back to last year. So, without
going in to the details of this Report,
which have been gone through by others,
I would only say a few words about the
Jacunae that we find in university education.

The University Grants Commission is a
statutory body with the declarcd objective
of promotion and co-ordination of univer-
sity education and of determination and
maintainance of standards of teaching,
examination and research in universities.
These objectives arc supposed to be served
through financial grants to the univcrsities
and the affiliatcd colleges. Education is
a Statc subject, and despite the sincere
and serious attempts of the Education
Minister, Shri Chagla, he has not been able
to persuade his friends to cnlist it under the
Concurrent List. So higher education in-
cluding University education continues to
be the monopoly of the State Government.

Under these circumstances, the U.G.C.
is perforce to act as a dignified post office
rendering advice here and there and de-
pending upon the good sense of University
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functionaries and State Governments. The
helplessness of the U.G.C. is manifest in case
of the amendment of the legislation govern-
ing the Universities in Andhra Pradesh
with the sole purpose of tampering with the
autonomy of the Universities of the State
and of using it as a cat’s paw by the ruling
party. The modification in the Act was
hustled through despite stubborn opposi-
tion from all quarters including educationists
of the country. It has not been implemented
because of the intervention of the Centre.
But the dark cloud in the horizon remains
like a Damocle's sword and other State
Governments are keenly watching to know
the result and to follow in the footsteps of
this sister State. The U.G.C. has been a
helpless witness to this political murder of
the autonomy of the higher temples of
learning. Under the Act it has no power to
gay ‘no’ to such a nefarious move excepting
utilising the only method of offering tem-
ptation of grant and withdrawal of grant.

Again, 1 can cite instances of new Uni-
versitics where autonomy has been given a
good-bye. Five years back, with the
triumphant victory of the Congress Party
int our State of Orissa;, the University 'of
Agriculturé and Technology was given
birth to. If you scan the law and the
statute governing this baby University, 'you
will find that virtually it is a part of the
Departmént of Agriculture of the State
with & managing commttee. How can one
expect such Universities to impart know-
ledge to the students in a free atmosphere.
Such tendencies are not confined to one
State or a few States. TYhe seeds of mis-
chief are there everywhere and unless these
tendencies are curbed right now with an
iron hand, all our clamour and effort for
qualitative improvement of education will
remain as moonshine.

In this connection it will not be out of
place to mention two other salient features
about our University laws. In many States
the Education Ministers are the Chancel-
lors of Universities. This is a very, very
unhealthy tendency and the sooner it is
given a good-bye, the better for the country.
1 peed not remind you also about the con-
troversy raging in the country regarding the
power of the Chancellors in the matter of
appointment of Vice-Chancellors. The
Ministries in most States demand a consti-
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tutional right to advise the Chancellor in the
matter and excepting a few States, the
Chancellors have given in.

I would request the hon. Minister to
make up its mind in all these matters and
bring in at the earliest opportunity an amen-
dment to the U.G.C. Act so that the Uni-
versities and colleges will suffer from an
embargo if they are rot truly autonomous,
not only in law, but also in spirit.

The Education Minister recently at
Calcutta has referred to the subject matter
of utilisation of students by political parties.
I have no quarrel with him in this regard.
But let charity begin at home. Let him
influence his colleagues at Delhi and at
State headquarters not to interfere in the
activities of the Universities and educationat
institutions. Let these temples of learning -
which are destined to produce the future
generations of rulers and administrators
flourish and be nurtured in an atmosphere
of democratic traditions and freedom to
shoulder the heavy responsibilities that lie
ahead. How I wish the Education Ministry
directs it attention first to these so-called
responsible persons.

But [ am sorry to say that the U.G.C.
report does not contain all these issues.
Can the Commission fulfil its job, peomote
and co-ordinate University education by
bécoming a helpless witness when the demon
of ignorance invades thesc lighthouses' of
higher learning through power-intoxicated
bureaucrats and politicians.

Next, I want to refer to the deplorable
conditions of teachers who are still groan-
ing under low salary and inflationary prices.
The U.G.C. promises a big share of 80
per cent. of the enhanced salary provided
the State Governments come forward with
the remaining 20 per cent. Though the
U.G.C’s revised scale of pay, which has been
accepted by the Government of India, is
very, very low in comparison to compara-
able services under the Government, the
State Governments have not come forward
to help in the upliftment of the conditions
of these teachers. Either they fail to app-
reciate the role of these modern gurus or
sincerety fail to provide money from thia,
over-strained budgets. Whatever might be
the truth, low pay but the talk of expansion
and improvement of standard of education
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[Shr1 Banka Bechary Das)

go ill together. Is it not a fact that India
spends very little on education? Invest-
ment tn man 1s no less important than in-
mvestment 1n industry and agnculture
Without a properly paid cadre of University
teachers, the U.G.C.can never attain its
purpose. There 1s dissatisfaction cvery-
where. The recent agitation of teachers
of West Bengal 1s fresh tn our mind. How
long an army of disgruntled and dissatis-
fied teachers be the priests of this temple
of learning? The Goverament of India
and the U.G.C. should reconsider the whole
thing and should provide a decent pay scale
s0 that better talents can be available and also
be retained.

The Government gives more attention
to its pampered children, the LA.S. officers.
Not only they are given all sorts of facil-
ties, both financial and otherwise, and
authority to ciercise, they are also allowed to
direct the destinies of techmical personnel,
scicntists and teachers. Such a state of
affairs breeds inferiority complex and stulti-
fies the talent. We should have a sharp
departure and 1 am sure the Education
Muuster with his background and hiberal
tradition can cut that Gordian knot, pro-
vided he frees himself from the prison-
house of environment; otherwise the
*Teachers Day' which 18 being observed
snnually on the birth-day of our President,
Dr. Radhakrishnan, will remain as a formal
occaston with all pious platitudes of the
rulers. ‘Q

In the end 1 want to mention eanother
wnportant  fact. Mr. Chagla advocates
correspondence courses. Of course, we need
them urgently and the Delhi Umversity is
a pomeer 1n this matter. 1 would rather
fequest the hon. Minister to pay parti-
cular attention so that all the Unwversities
1n India are encouraged to open corres~
pondence courses within the fourth Five
Year Plan penod.

In this connection ) stress another fact.
The All India Radio should be pressed
into the service of the nation to become the
medium of higher learmng. | have In
mind the very 1dea of “Universities in the
Air”. When we lack money, equipment
and trained personnel, a few trained persons
mn Delhi, Madras, Calcutta and Bombay
can man such “Universities in the A"
and supplement the tasks of the Universitics
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in spreading higher learning Develop-
ing countries like India should take advan-
tage of such a mass media for the purpose.
1 hope the Education Minister and the
U.G.C. would give serious thought to this
matter so that our Universities can function
in the air with students learning 1n every
home in the country. Then only higher
education will be the privilege of many and
not a few Thank you.

SHRI P. N. SAPRU (Uttar Pradesh)*
Madam Vice-Chairman, as a matter of
fact, we have two reports of the University
Grants Commussion before us. We have
a report for the year 1963-64 and we have a
report for 1964-65. It is a matter of regret
that we were not able to discuss the report
for 1963-64 before. I will, therefore, invite
your attention to certain broad features
of Umversity education as mentioned by the
University Grants Commission. First, et
me pay a tnibute to the University Grants
Commussion and its distinguished Chairman
who 1s also the Chairman of the Educa-
tion Commission. We are expecting a
monumental report from him and it will be
thereafter possible for us to evolve a suit-
able cducational policy for our country.
May ] say that it was my privilege 10 be
assoclated with a Committee which had
to consider the question of higher educa-
tion and particularly the work of the U.D.C.?
One of the features of the U.G.C. 1s that
it has sitting Vice-Chancellors as Members,
1 have no grouse that they are not peopie
of great eminence. 1 have no doubt that
they are men of very great experience but
you must not have men of divided loyalty
in an organisation such as the U.G.C. There-
forec one of our suggestions was that sitting
Vice-Chancellors should not be appointed
as members of the U.G.C. Then there
was a suggestion—I think reference has
not been made to that suggestion n
the U.G.C report—that there should
be at least one Central institution 1n every
State which would mamntain the highest
standard. We have, as you, no doubt,
are aware, certain special responsibilities
in regard to higher education under Entry
66 of List I of the Seventh Schedule. The
co-ordination and determination of standards
1s a matter which vests 1n the Uniton Govern-
ment The main agency through which
the Union Government discharges this
function 1s the U G.C. and the conclusion

~
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fo which one is driven is that it is
not possible for the U.G.C. to be
an effective  body unless univecsity
education is made a Concurrent Subject. We
have about sixty-two universities now today
and we have a number of ‘deemed’
universities also and in the future we shall
have sorne more universities added to those
sixty-two universities. In my own State
we are going to have two more universities.
¥ do not deplore the multiplication of uni-
versities. I do not deplore the fact that
the poorer classes or the more unfor-
tunate classes of our community will have
-opportunities of gathering knowledge by
-correspondence courses which we have
instituted. I think we have to compromise
in these matters with some of the old-
fashioned ideas of what a university should
be, but I want to say this that it is in the
interests of the maintenance of standards,
in the interests of research, that no univer-
sity should be established without the con-
.currence of the U.G.C. You cannot
give that power to the U.G.C. without a
-change in the Constitution.

SHRI AKBAR ALI KHAN: They can
refuse to give grants, If a university is
established without their concurrence, they
can have a rule that they will not give grant
to it.

SHRI P. N. SAPRU: They can. T was
just coming to that. You cannot compel a
State Government or a State Legislature to
consult the U.G.C. or to abide by the advice
of the U.G.C. but the U.G.C. should,
as a matter of principle, refuse to assist any
university which is established without its
previous concurrence.  One of the reasons
why we suggested that university education
should be made a Concurrent Subject was
the fact that the U.G.C. was not in a position
to interfere cffectively under the Constitu-
tion as it cxists now.

SHRI AKBAR ALI KHAN: It will be
much better if it is made a Concurrent
Subject.

SHRI P. N. SAPRU: Thercfore, I
think it is desirable that in addition to higher
education, in arts, science and commerce,
professional education should also be within
the purview of the U.G.C. I find that the
WY.G.C. has made a recommendation to
this effect and I hope that effect will be given
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to this recommendation. 1 hope that this
recommendation will be endorsed by the
Education Commission.

It is a very vast subject and I know the
Chair has to restrict the time, but I would
like to say that we find that the financial
grants for the U.G.C. in the Third Plan were
very meagre, Now, we do not know what the
U.G.C. will have for the Fourth Plan period
and you will not be able to improve the
quality of your higher education, you will
not be able to improve the quality of your
basic research without spending larger
amounts on education than has been the
case so far. Therefore, the allotment avail-
able for distribution to the universities and
other education centres should be higher
than is the case at present. Education
should be looked upon as a productive
subject, as an instrument which makes for
greater production and therefore also for
greater  distribution of wealth. In a well
society cndcavouring to work
towards a socialist goal, education should
be given the highest attention and, there-
fore, 1 hope that thc Education Minister
will press for higher grants for the U.G.C.
and will not yield to, his colleagues on this
matter.

Then I should like to say that we need to
improve the quality of our teacheis in our
institutions. Something has no doubt been
done to improve the salary scales, and for
that thanks are due to the Education Minis-
ter. But then the cost of living has gone
up; the Administrative Services get much
higher emoluments than the members of
the educational service, while even British
commercial houses believe in paying our
young man very high salaries. The result
is that the best talent in our universities is
not attracted to the profession of teaching.
Unless you have high class teachers, unless
you have enthusiastic teachers, unless you

" have teachers who are capable of directing

research and giving to the world new ideas,
you will not be able to make what you
want this country to be, a country of schol-
ars and researchers and men of knowledge
and of wisdom and men and women of our
country dedicated to the pursuit of wisdom
mn its highest sense. 1 would, therefore,
plead for larger grants in order that the
work of the U.G.C. may be implemented.
(Time bell rings). I may just say, Madam
Vice-Chairman, that I have no desire to
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[Shri P. N. Sapru]
further inflict any speech upon you or upon
the House.

THE VICE-CHAIRMAN (SHRIMATI
TARA RAMCHANDRA SATHE): 1
thought you might go to take another
point.  So I rang the bell.

SHRI P. N. SAPRU: I would say that it
18 difficult for anyone to cover a vast subject
in a short time and I would say this that
I would like my thanks to be conveyed to
the U.G.C. and I am grateful to the Edu-
cation Minister for the admirable manner
in which he has been administering this
great department.

SHR1 BHUPESH GUPTA : Madam
Vice-Chairman, we are discussing a subject
which, 1 think you will agree, nceds special
attention in this House and elsewhere, be-
cause we have always very little time for
discussing education, and when we discuss,
we are confronted not with one but with two
reports, that is to say, dividing the time
between the two feports in the ratio of 50:50.
Now that 15 not a good thing. I think
every year the report of the previous year
should be discussed. Let me start with a
matter which is causing us a little anxiety,
namely the autonomy of our universities
and ‘academic institutions. The Mem-
ber who has spoken ecarlier has refer-
red to the autonomy of the universities
and academic institutions and he pointed
out—in his words—that it has beem politi-
cally 'murdered. I should:also like to deal
with this subject a little, because this js
very very important for the promotion
of eddcation in our Country. So far, we
have the Government interfering in our
cducation, or in the autonomy of our educa-
tional institutions, whether in the form of
Chancellor, or otherwise directly, Now,
we are havig another thing, and in this
connection T cannot but invite your atten-
tion to the joint communique signed on
March 29, 1966 at the time of the visit
of the Indian Prime Minister to the White
House, and this joint communique, among
other things, reads as follows:

“Prime Minister Gandhi welcomed the
President’s proposal for the establishment
of an Indo-U.S. Foundation to promote
progress in all fields of learning. The
President and the Prime Minister looked
to this co-operative endeavour to develop
new teaching techniques in farm and factory
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to advance science and increase research®.
Now we are having the door thrown wide
open for the American interference and
intrusion in our education,

[THE ViCE CHAIRMAN (SHRI M. P. BHARGAVA)
in the Chair)

This, I believe, is one of the most objec-
tionable things, that has emerged from the
recent mectings of the Prime Minister of
India and the President of the United States
of America. We arc told that the funds,
or the Rupee funds under P. L. 480 would
be utilised for the purposes of this parti-
cular Foundation, which is now a kind of
U.S.-Indian collaboration, not in India's
Private sector industries, not in the sphere
where Tatas and Birlas dominate, but in

the sphere where our scientists, our
litterateurs, our educationists, our men
of learning livc and work. I think

this is a most objectionable thing.
What will happen? I shudder. We havo
had the experience in some ways of the
Ford Foundation, and the manner in which
it has been functioning. We will now have
an enlargement of those activities under the
cover of the’ Indo-U.S. Foundation in
which huge funds will come, in a sense to
be utilised in the name of education but for
those who are not in the garden of our educa-
tion in the country. Why do I say this?

SHRI PATIL PUTTAPPA (Mysore): Are
we discussing the Indo-U.S. joint com--
munique, or the reports of the U.G.C.?

SHRI BHUPESH GUPTA: That you
will not understand. We are discussing'
education and in that context we are discus-
sing the autonomy of education and educa- -
tional institutions, and also Mr. Johnsons
attempts at imvading our education. I
say we should look after our education.

SHRI AKBAR ALI KHAN: I hope it
is only to commemorate the visit of our
Prime Minister and it will be entirely under
the control and direction of the Government
of India, its policy, direction, etc.

SHRI BHUPESH GUPTA: Mr. Akbar
Ali Khanis living always under illusions. ..

SHRI AKBAR ALI, L KHAN: No.

SHRI BHUPESH GUPTA:. . . . .
and to them he adds another. This is
another of his illusions, and he is welcome
to it. .
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Now we know how Americans behave in
this matter. We have known this thing in
other countries as well and, therefore,
we have no reason to think that, as far as
the Americans are concerned, they willnot
seek to promote the same things as they
have done elsewhere. I say it is a most
objectionable thing. It is derogatory to
our national honour, our self-respect and
our heritage. That is what I say. For our
education we do not need to set up a Founda-
tion of this kind. We have our men of
learning. We have our resources and we

‘.can utilise them, absolutely our own, inde-
pendently without becoming involved or
stuck under this arrangement.

[THE VicE CHAIRMAN (SHRI M.RUTHNA-
swaMY) in the Chair]

‘Therefore I say, Mr. Vice-Chairman, it is
entirely wrong, and I do hope that the
educationists of our country will raise their
voice to protest against this attempted
intrusion of the U.S. money in our educa-
tion. I hope our education should be
good free from racial hatreds and animosi-
ties. 1 am entirely for such education. y
have love for the Americans, Americans of
the type of Lincoln and Jefferson, but I
do not like those Americans, intrusion of
those people whose hands are dripped with
the blood of the Vietnamese people and
who want, in the name of education and
under such Foundations, to influence and
direct the policies of countries even in the
culturalsphere, leave alone political sphere.
Therefore, it is not a question of racial
hatred at all. I should like tolearn from
Abraham Lincoln and from all the other
great Americans who have contributed to
that civilization and to the struggle for
independence and all those great things
which went to the making of that great
nation. But I certainly would not like,
Mr. Vice-Chairman, an arrangement of
this kind which opens the doorway for
cultural intrusion by an alien power with
the clearest design for distorting and degra-
ding our culture and our educational
system. There comes the difference. I
say, therefore. . .

SHRI P. N. SAPRU: Would my hon.
friend advocate severance of diplomatic
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relations with the United States of America?
If the U.S.A. is such a horrible country,
the correct thing for us to do is to sever
diplomatic relations.

SHRI BHUPESH GUPTA: 1 am sorry
my hon. friend, Shri P. N. Sapru, is need-
lessly troubling himself by asking ques-
tions which arc not warranted by what I
am saying.

SHRI AKBAR ALI KHAN:
mix up politics with education.

Let us not

SHRI BHUPESH GUPTA: Well, this
mix-up is here and I want you to disen-
gage education from politics. That is what
I am trying to say. This you get from this
Foundation and so may I ask who is respon-
sible for this kind of a mix-up? Do you mean
to say that President Johnson is so con-
cerned about our cultural development
and our lack of educational progress
that he now wants to pump in from the
Rupee counter-fund crores and crores in
order that this nation can rise up? I do not
believe it. You may do so. Therefore you
don’t say that I am bringing it in. You
have brought it in. I want to rescue you
from the clutches and the monstrosities of
an arrangement of this kind. I do hope
Mr. Vice-Chairman, that * . .

SHRI AKBAR ALI KHAN: You are
condemning it on the basis of ideology.

SHRI BHUPESH GUPTA: I am not
on any ideology at all. Well, I know,
that is the trouble here. Even before that
Foundation has started there you have the
advocates of the Foundation sitting on
those benches. You can easily imagine
what will happen when this Foundation
actually begins here. Then in our country,
in the colleges of our country, in our aca-
demic institutions and in our universities
there will besuch spokesmen for an arrange-
ment of this kind which does not justify
itself. No doubt, I do not like our educa-
tion to be treated in this manner. We
have got today in the University Grants
Commission a competent body. There
are educationists and this competent body to
counsel us in such matters of education.
We have got fine lecturers, fine education-
ists and academicians on our country at
the help of our educational affairs. Why
do we go to America or for that matter, any
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country and start a foundation of this kind ?
In case we want expert opinion or informa-
tion In science or technology, we can get it
by exchange of information. by getting
professors from abroad, by sending our
own students abroad. By all these methods
we can get what we want. The Foundation
is not that. That is what X want to tell
you. The Foundation is something more
and you will learn about it by and by. You
talk about youth indiscipline and say that
our young men do not develop in the proper
way. But who is responsible for this?
If in this country we see these drain-pipe
trousers and pointed shoes in which our
young boys go, who is responsible for that?
Who has inculcated that kind of a culture
or that kind of a taste which makes our
young boys go and pick up crime and sex
stories ? It is not our culture. It is not our
way of life. We have our own Viswabha-
rati. Other institutions are there, Xashi
Vidya Peeth and so on. Our universities
have been there even before in pre-indepen-
dent India,to see that certain ideas and
values are there in the matter of culture and
s0 on.

Therefore, you should not open the door
for intrusion in our cultural life. You will
see that along with the money from this
Foundation, the Foundation will cater to
this kind of so-called way of American life.
So-called I say because it is not the idea of
the common American. It is the way of
life of those neo-colonialists and others who
treat us as subordinate people and if we do
not yield to them. they try to blackmail
us. If they do not succeed in blackmailing
us, they try to suppress us by violent action
as it has been done in Vietnam. Therefore,
this is the thing and I am dead opposed to
it and I think it is a challenge to the con-
science of our people.

I can tell you that this was arranged
even last year., For the last several months
last year preparations were going on for
starting a foundation in this country.
The idea of this was with our Ambassador
in the U.S.A. and he had been sponsoring
an idea of this kind for a long time. It
could not easily find acceptance in the old
days. But it has found response and accep-
tance here with this Government last year and
this is being consummated now. I do not
want to say much just now. I do hope that
this agreement will be repudiated and will
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be denounced by our students and teachers.
I want a movement to develop in this
country, in our colleges and educational
institutions, against this kind of a founda-
tion. Otherwise all talk about university
autonomy and self-respect of our educatio-
nal institutions and of teachers and stu-
dents and of our academic bodies, would
be empty talk. That I would like to say.
Everything will fade away before this mighty
adventure of interference and intrusion
which this Foundation will bring in its wake.
That is what I say.

Mr. Vice-Chairman, coming to other
aspects of the matter I would like to say one
or two things. In the first place, Ishould
like to see education made cheaper. We
must make up our mind as to whom we are
providing education. Certainly the sons
and daughters of the rich should not be
denied education. They have the where-
withal to arrange for their education. The
difficulty arises only in the case of those
people, the sons and daughters of poverty,
who live in villages and in the slums and in
the neglected and dilapidated areas of our
towns and cities. For them we must make
proper arrangement for education. Into
the portals of learning in our land we want
to see them entering day after day in large
numbers. Today our education, I regret
to say, has a class bias in the sense that it
is available easily to people belonging to
the relatively better classes, to the upper
classes, those who are materially well-off
in life. It is not accessible, even with the
best of intentions, to those who live in
poverty. And in these days of high prices,
high taxes, you can imagine how difficult
it is for 2 man who earns Rs. 300/- to pro-
vide for the education of his children, to
send his son or daughter to college or toa
hostel if he lives outside the city or town.
You can well imagine that. Therefore,
the most important thing today is to make
education cheaper and I think we should
not grudge spending money for this. Invest-
ment in human culture is pethaps the great-
test investment. It does not bring in returns
in terms of accretion to our annual Budget.
But it does bring in immediately and more
so afterwards, great but invisible returns
in the cultural uplift of a great nation.
Therefore, it is very very important that we
do pay attention to this aspect of the matter.
Even from the material point of view it is
important that we take education to the
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homes of the poor and bring them into the
orbit of education, because if the boys
come from the working people and they
are given technical and scientific education
then they develop much quicker their crea-
tive energy and their creative talent than
those who come from the parasitical sections
of our society. Therefore today even for
producing your cadre for the reconstruc-
tion of the country it is important that the
emphasis should be shifted from the upper
classes to the other sections of the toiling
people. Not that the upper classes should
be neglected but they can, as I said, pro-
vide for their own education without much
financial backing in that way in the personal
sense from the State, Today if you go to
Calcutta, you will find many many people,
even in the lower middle class, cannot
afford higher education and it causes pain
and sorrow to the dear parents when they
see that their neighbour’s son is in a posi-
tion to go to a university for no other reason
than that his parents are better placed
in life in a material sense whereas others
are not so well placed. Isit not a most
depressing thought that we have amongst
us today such people? Why should it be
so? Therefore I think Mr. Chagla will be
justified in claiming more money for educa-
tion and I would like the University Grants
Commission to be provided with enough
funds.

Today it is the hope of our hopes; it
occupies a key position in the cultural life
of our people and as such it should be given
all assistance and more funds should be
made available to it. Yet if you look at
the first year of the Fourth Five Year Plan—
the so-called one year Plan—you will find
that education has been subjected to cuts.
The first Ministry that always comes under
cut is the Education_Ministry as if it is so
unimportant. And we are told that educa-
tion is a State subject and all that. It is
only a constitutional arrangement as to
how the different matters should be treated
but education is8 a national issue, is a
national endeavour, is a national task. It is
the sap of our cultural existence. If we
shape our education and guide our educa-
tion well, we rise as a true nation with our
cultural genius flowering to the benefit not
only of our people but to the benefit of all
mankind. Therefore, it is very very im-
portant that we pay more attention in this
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respect, as far as funds are concerned, funds
should not be grudged. I should like far
greater allocation to be made for education
than for many other things under the
Fourth Five Year Plan. Let us make it a
common cause and ask for more funds.
That is one aspect.

As far as the teachers and students are
concerned, well, they should be paid all
attention. They are not people who are
indisciplined. People say that our stu-
dents are becoming indisciplined. Well,
it is a defamation of the student community.
I think the Indian student community
is an excellent community of which we
should all be proud. 1 do not know how
many student communities in the world
can claim so much of discipline, compo-
sure and good qualities as our student
community. If today in some cases dis-
harmony occurs or some disturbance takes
place, it is because there is a good deal of
neglect, a good deal of frustration, a good
deal of unkindness, a good deal of lack of
sympathy, a good deal of refusal to under-
stand what is in the minds of our students.
Therefore, I think the Ministry of Educa-
tion and others who are concerned, should
develop closer contacts and try to under-
stand what goes on in the minds of the
student community with more sympathy
than what they are doing at the moment.

That is important. As far as the teachers
and the professors are concerned, they
are again an excellent lot. After all, they
are the product of the heritage of our civil-
isation and if that civilisation is an endur-
ing one, a glorious one, it can never be that
out of that civilisation there will arise
teachers and students who are not brilliant,
who are not good, who are not potentially
full of promise for the future. That is how
you should view this matter. Now, their
demands should be met.

The university autonomy should be main-
tained. Here again, Mr. Vice-Chairman,
1 should like to stress one thing. The uni-
versities should not be open for the police
to enter. The sanctity of the university
and academic institutions should be fully
guaranteed. You make it a law; pass a law
in Parliament banning completely the right
of the police to enter the university except
when called upon by the Vice-Chancellor or
the Dean or some such people to deal with



5507 Motion re Reports of

[Shri Bhupesh Gupta}
ordinary offences. Today what do we
find? In Quilon, the students and teachers
were beaten up by the police; in Uttar
Pradesh they were shot at by the police;
in Banaras the students have been violent-

versity campus. In  Aligarh the same
thing has happened. Everywhere it is
happening. So I say unless we prevent
this thing, all talk about sanctity of edu-
cational institutions is meaningless, Let
us take that risk. I am sure if we withdraw
this police business from our universities
and academic institutions things will be
better; certainly not worse I can tell you
that much. Therefore, I should like a
situation to be created when such things
cannot take place. For that if necessary
let us pass a legislation. 1 do nct see the
police entering Oxford University or the
Cambridge University or the London
University and I know that quarrels and
and disturbances do take place there.
but at the slightest instance the police do
not come in. But here whenever a Chief
Minister or a Home Minister likes he can
send his minions to invade the univer-
sity campus, run amuck there, beat up the
students and even teachers and behave with
the Principals and the academic Heads in
the most atrocious manner possible. So
I would ask Mr. Chagla that he should
take initiative in this matter to get legis-
lation passed so that such crimes, such
shameful things, do not occur and disgrace
our education and desecrate our academic
institutions. This is another point I should
like to stress here because in the past year
we have seen what has happened.

As far as the Chancellors are concerned,
I do not like the Governors to become
Chancellors. It is a constant provoca-
tion; it is an insult to the genius of our
people; it is an insult to the genius of our
life; it is an insult to our academic concepts
that Governors, because they are Governors,
should be Chancellors. A Governor may be
the greatest fool or illiterate on earth; I am
not saying that they are necessarily so. It is
conceivable under the Constitution to
appoint a great knave, a great fool or an
abounding idiot as the Governor but why
on earth ex-officio should he be made
a Chancellor also? I cannot understand
that. Itis absurd to have suchan arrange-
ment when others are there. If we can find
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National Professors from our academi-
cians and teachers, can’t we find Chancel-
lors? Certainly we can: but the Congress
Party is so fond of handing out cushy jobs
and positions of honour and prestige that

L even when they make a defeated Congress
ly attacked by the police within the Uni- I

candidate in the election a Governor, they
seek to console the Governor by making
him in addition a Chancellor of a university.
Why should it be so? Well, Mr. Vice-Chair-
man, you are an educationist and I think
your conscience should militate against
this kind of arrangement. And I am
saying it in no party spirit because what
happens when the Chancellor is the Gover-
nor. The Governors act on the advice of
the great institution called the Council
of Ministers. Now, Mr. Chagla knows
very well what sort of institution the Coun-
cil of Ministers is to advice the Governor.
A Governor can't do without their advice.
Therefore it actually becomes interference
by bureaucrats and others. We should
like these things to go; there is no need for
this sort of arrangement. In fact, the
Governors” posts should be abolished.
It is a standing scandal today. These are
expensive elaborate elephantine posts that
we retain in our public life and therefore
they should go.

As far as the other thing is concerned
I should like to add that technical educa-
tion should be given all encouragement.

In the annual Report that we have
4pr.M. got you will find that engineering

and technical education still does
not have the place that it should be
givenn. Why do I say so ? It is
because we are building a modern
economy. We are living in the atomic
age, when they are sending, in other parts
of the world, satellites to the moon, to go
round the moon. Such is the situation.
Today we want to give education a scientific
bias, not that humanities should be neglece
ted. They are necessary for our cultural
uplift. Of all people, Indian people who
have got such acherished and rich culturat
heritage, should pay full attention to
humamities. I am not opposed to it. But
the bias should be in favour of scientific
and technological education, because we
want to create engineers. We want to create
technicians, who shall storm the heavens
as the Russians are doing today. We want
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to see our boys producing the finest of
machines from the plants, on the one hand
and shooting men into the sky to land on
the moon, on the other hand. Such an
outlook should be there and I do not have
the slightest doubt that our people do have
that talent. If we make this thing avail-
able to them in no time we shall gain those
qualities. Therefore, it is not 100, or 102 or
103 technical colleges that we need. There
should be more spread-over all over the
country, where the sons of workers and
technicians and others would come and get
education, i.e., technological education.
My friend from Madras, who was speaking,
said that law should not be left out. It is
an important part of education. Iam a
lawyer ard the one thing that I understood
is that as civilisation progresses law will
be more and more at a discount. In fact,
Mr, Chagla is a live evidence of that. How
wonderfully he left the judgeship of a High
Court, Chief Justiceship. He castigated
Mr. Krishnamachari and then became a
politician to adorn the Treasury Benches.
Now, I am giving a personal example—
forgive me—in this matter. Therefore, 1t
is all right. Today nobody bothers about
law very much. It is a necessary evil, be-
cause we go in for litigation. We do not yet
have a full, orderly, civilised life for us.

THE VICE-CHAIRMAN (SHRI M.
RUTHNASWAMY): The House fully
agrees with you.

SHRI BHUPESH GUPTA: Therefore,
I do not quarrel with my lawyer friends.
They are too many here now and we are
getting them more and more. Some day
they may launch an offensive here, but the
point is this, What we need is scientific
education, enginecring education, with a
bias for the poor. We need more technical
colleges and engineering colleges of different
grades, so that people should come and
get educated there. Then you will find also
that there is less demand for humanities in
colleges and so on.

I do not wish to say anything more.
These are some of the suggestions. These
are broad suggestions, but I do feel that the
Central Government, while retaining the
autonomy of the States in the matter of
educ .tion, respecting their autonomy fully
and strengthening them further in respect of
the autonomy of academic bodies will take
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a more live, vigorous, creative and active
interest, so that our education gets all dueand
careful attention in the hands of the nation

Finally, as far as our University Grants
Commission 1s concerned, they are com-
posed of eminent educationists. I only
express my respects to them. I do not
agree some times with some of the thing
they do, but after all controversy in public
life is inescapable. Our job today in Parlia-
ment is to strengthen the hands of the Uni-
versity Grants Commission. Help it in
enlarging the scope of its activities. Pro-
vide it with funds and save it, above all
from intrusion not only of the internal,
bureaucracy but also from the American
foundations. This is all that I have to
say. I hope Mr. Chagla will pay atten-
tion to the few points that I have uttered in
this respect. Not being an academician, I
may not have spoken in a very scholarly
way, but I feel that these are the thoughts
that are uppermost in the minds of laymen,
who wish well of our education and pros-
perity and cultural upbringing for our entire
people. Thank you.

SHRI AKBAR ALI KHAN: With your
permission, may I ask Mr. Bhupesh Gupta,
to give a fillip to scientific education, to
work for an Indo-Soviet foundation, which
would give a new life to our scientific educa-
tion?

SHRI BHUPESH GUPTA: Mr. Akbar
Ali Khan is asking me a question. Well, if
you want scientific education you do not
want a foundation and joint collaboration.
Get all that is best from the Americans or
the Soviet Union or any other State, but
do it on your own, absolutey as a free nation,
retaining hundred per cent. right in your
hands.

THE VICE-CHAIRMAN (SHRI M.

RUTHNASWAMY): Order, order. Mr.
Narotham Reddy.
SHRI N. NAROTHAM REDDY

(Andhra Pradesh) : Mr. Vice-Chaiiman,
at the outset I would like to congratulate the
hon. Minister of Education on the
announcement he had made in both Houses
of Parliament yesterday which extends to
all university teachers the privilege of the
Third Plan scales stipulated by the Univer-
sity Grants Commission. Before going into
the details of the reports under discussion,
1 would like to refer to one or two points
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mentioned by hon. Members, One was
mentioned both by Dr. Sapru and you,
Sir, That was regarding the constitution,
the membership of the University Grants
Commission. You were pleased to say
that no Vice-Chancellor should be associated
with the University Grants Commission.

SHRI P. N. SAPRU: Sitting Vice-
Chancellor.

SHRI N. NAROTHAM REDDY:I
mean that a sitting Vice-Chancellor should
not be associated with the University Grants
Commission because he may have divided
loyalties. That was the phrase used by Dr.
Sapru. Buta perusal of the list of members
reveals that the number of sitting Vice-
Chancellors is only three out of ten.
There are three officials and three non-
officials and the Chairman. That makes it
ten. So, we see that there are only three
sitting  Vice-Chancellors out of a total
membership of ten. And you, Sir, had
been a Vice-Chancellor. You understand the
difficulties of the universities and the
responsibilities of Vice-Chancellors. Now,
upless and until some sitting Vice-Chancel-
lors are -associated with the University
Grants Commission, I do not know how
those who have had something to do with the
universities long ago would be able to gauge
the difficulties and problems facing the
universities at this time. So, I feel that it
is essential that some sitting Vice-Chancel-
lors be associated with the University
Grants Commission. The arrangement at
the moment, i.e., three of them out of ten, is
1 feel, right.

Mr. Bhupesh Gupta, in his usual way,
transgressed and went wide of the mark.
Instead of discussing the Report of the Uni-
versity Grants Commission, he thought it
fit to devote most of his time to the Indo-
American Foundation mentioned in the
joint communique. I do not know from
where Mr. Gupta got his facts. Nothing is
mentioned. We are not told anything as
to what shape this Indo-American Education
Foundation is going to take or how it is
going to be composed, in what ficlds of
education it is going to in terest itself, whe
are going to man the Foundation and so
on and so forth. Before anything is men-
tioned, Mr. Bhupesh Gupta, who has a great
obsession for anything American has gone
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all out to criticiss the Indo-American
Foundation, We have now the Ford
Foundation, the British Council, and some
other foreign agencies which are helping
our education. I do not feel they try to
influence either the pattern of our education,
the method of our education or the content
of our education. What they are doing, to
my mind, is that they are trying to help us
in the various projects and it is for us and
us alone to see how we cducate ourselves.
The Education Minister, as I was saying, has
rightly extended the facilities of University
Grants Commission in the Third Plan scales
to all teachers in the colleges. It is but right
that teachers doing the samekind of work
should be paid the same quantum. That is
what is going to happen if the recommenda-
tions or the aid announced by the Central
Government are utilised by the State
Governments. Up till now the aid was 50

er cent of the difference in the scales that
were there before and the increased scales.
Now, by announcing to give 80 per cent of
the difference the Central Government have
gone a long way and it would not be difficult
for all the State Governments, where thesc
have not been implemented, to implement
them fully, so that there need not be any
differentiation between teachers working in
the universities and those working in the
colleges. But in this regard ¥ would like to
'say that when these scales are implemented,
it has been the experience of many people I
should say that in private colleges a certain
scale is given to teachers, but actually at the
time of payment something is given with the
right hand and a part of it is taken away
with the left; that is, the entire scale is sup-
posed to be given on paper but actually the
total money does not reach the poor teacher.
They take it back in the form of donation to
the institution, and may be sometimes it gogs
into the account books of the institutions
and somectimes it does not. I am not trying
to cast any aspersion against any institution
but this is happening in many private institu-
tions in our country, and the University
Grants Commission, through the various
universities, should try to prevent this mal-
practice.

Till recently before these grades were
implemented, there was not only a difference
between the scales of salary in the universi-
ties and private colleges but the colleges
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run by State Governments were also not
paying the salaries paid by the universities.
I could understand the private colleges paying
lower salaries because their means are
limited, but where the Government colleges
are concerned, I think they are the worst
offenders in this regard. Not only in regard
to payment of scales but alsoin providing
buildings and equipment the performance of
the Government-run colleges, I should say,

if anything, leaves much to be desired in that
regard.

The number of universities in India, as you
would see from the report, is at the moment
62, and there are 9 institutions which are
deemed to be universities; thatis, 71 in all.
But before independence, that is up to
1947, there were only 18 universities. So
in these 17 years, that is up to the end of
1964, 53 additional universities and institu-
tions deemed to be universities have been
added. 1 feel, Sir, that this sudden and
vast expansion has come about not as a result
of much planning but the needs of the various
arcas and State Governments have vied with
onc another in starting new universities.
But now I feel we have reached a stage when
we should have a moratorium on the expan-
sion of universities for at least five years.
1 would be very happy if no new universities
are started during the Fourth Five Year Plan
at least and we devote these five years in
consolidating what we have expanded
during the last 17 years and see that adequate
facilities are provided in the universities
that have been started. Unless and until
we do that, there is no point in going on
expanding the number of institutions with-
out examining whether they are adequately
provided with all the facilities. So is the
case with colleges also. Colleges are spring-
ing up anywhere and everywhere with the
Jeast facilities. In my own State I have
scen number of colleges, some of them
also run by the Government, which are still
running in what were previously godowns.
For the last ten years there are a number
of colleges which are running in godowns.
probably as godowns also they would not be
useful today in the leaky condition in which
they are. So, until and unless we can
improve this condition and also——I do
pot attach much importance to buildings—
specially the quality of teachers and equip-
ment, till we can improve that, if we can put
astop to this expansion, that would be a good
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thing I think. Previously probably when
Mr C.D Deshmukh was the Chairman of
the University Grants Commission, there
was a recommendation that the optimum
size of a college, I mean the strength of a
college should be about 700, ‘That is
probably right also, but now from the tables
given in the Report you will see that out of
more than 2,000 colleges about 1,500 have
less than the strength and only the others
have more than 700. So, this also adds
weight to my point that there is scope of
expansion in the present institutions them-
selves. We can very well manage and take in
more students in these institutions because
there are 13500 institutions which have less
strength than the optimum prescribed, not
legally but in a certain document.

Nest, coming to the standards of the uni-
versities, Mr  Vice-Chairman, the Report
of the University Grants Commission itself
says that there is much cause for dissatisfac-
tion with the prevailing standards of instruc-
tion and academic achievement, and to
remedy that they have made a number of
suggestions. Sir, you have referred to these
suggestions and I entirely agree with your
remarks in this respect. 1do notknow how
far many or any of these suggestions have
been implemented.  Specially you have
referred to the third recommendation here
which refers to the two streams of under-
graduate education, namely, the pass and
honours courses. Some of the older uni-
versities as the Madras University etc.
were having in those days the three-year
honours courses which were equivalent, with
the efflux of time, to the M.A. degree. In
many places these have been abolished but
still in the examinations ‘conducted by the
Union Public Service Commission if you
have a look at the syllabi for various subjects
you will see that they do not correspond to
any of the syllabi of the courses in any uni-
versity. A graduate is incompetent to
appear at the Union Public Service Commis-
sion examinations with the syllabus he has
studied in his courset and when he takes the
post-graduate degree, M.A. or M.Sc., that
also is inadequate in the sense that at
the post-graduate level he specialises in only
one subject and not more than one. Here
the degree of standard required by the Union
Public Service Commission is something
higher than the degree level and not exactly
of the post-graduate level. They require
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a higher standard of increased subjects.
So much so, many of the students who are
appearing for the examinations of the Union
Public Service Commission find it extremely
difficult. That is one thing which has got to
be lookedinto. Either the syllabus of the
Union Public Service Commission should be
50 adjusted as to fall in linc with the syllabi
of the various universitics or the old Hons.
Course as suggested by the University Grants
Commission itself should be started again.
Unless this is done, there will be a discre-
pancy and the students will be put to a lot of
bardship.

The Report also refers to the Reviewing
Committee regarding the syllabiin the various
universities. They say that they have
prepared model syllabi in some subjects
but it is not mentioned as to how many uni-
versities have followed and incorporated
these model syllabi into their courses and
what is being done in this regard.

Sir, while you were speaking, you were
also pleased to refer to general education.
1 entircly agree with what you have said.
General education has become a big failure,

snould say. This has been tried in all the
aniversities and most of the universities
probably are just waiting for a chance to
throw it out of their syllabus. What we have
today is neither fish nor fowl. This does
oot help the students in either improving
their  general knowledge or in equipping
themselves with a better understanding of the
main subject of their study. This is the
condition and even after a lapse of so many
years——this was introduced probably six
Or seven years ago or even more—we have
not been able to produce the right
wype of books and give the students the
material which they are required to study.
Now what happens in these general subjects
fs that some sort of notes are cyclostyled
and circulated by the teachers concerned—
not one but different teachers; their notes
are put into one. It is supposed to be the
subject that is being taught. If we are going
to continue this kind of thing, it is not going
to help raise the standard of our students at
all.

I would like to say something regarding
admission to engineering and technical col-
Ieges. Admission to the Indian Institute
of Technology is regulated by the examina-
tions conducted by the IIT Board. But
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the medium of examination is English only-
Now most of the students throughout the
country are studving up to the higher
secondary stage in the regional language
media. When they are asked to appear for
the examinations through the English
medium at the IIT, none of the boys or the
girls who have had their education through
their regional language media have any
chance of admission into the IITs. T would
like the Education Minister to examine the
admission records of the IIT students for the
last so many yecars and see whether one
single student who has had his education
through  the regional language mcdium
could get admission into any of the Indian
Institutes of Technology. If this is the case,
then why are we trying to bar the students
from getting admission to the Indian
Institute of Technology for no fault of
theirs ?

Another thing is that we are having
regional enginecring colleges in almost every
State, there are 12 or 13 such colleges in the
country today. They have got uniform
sets of rules for admission. But what happens
actually is, a student seeking admission
to any of the regional engineering
college has to apply to all the 12 or 13
engineering colleges and at the end he does
not actually know hether he stands any
chance of gaining admission anywhere.
They are very bad at correspondence.
They do not reply. And he has to apply
to 12 or 13 different places and wait for his
chance. If, like the IIT, there is a centralised
Admission Board or some such thing. that
would very much remove this difficulty.
This has to be attended to in the interests of
the students. What happens now is, only
those who can run about and do something
get admission but those students who apply
and sit in their homes never get any admis-
sion in any of the regional engineering
colleges outside their States.

One word regarding Central universities.
Some time back. there was a proposal to
have a Central university in every State.
Afterwards we were told that they were
going to have a Central university in every
region, in the four or five regions of
India. Now that also seems to have been
shelved. I do no know why. I would
request the hon. Minister to tell us what has

happened in this regard,
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One world about the autonomy of the
universities., Thus has come to the lime hight
very much during the last few months. So
many things have happened 1n many umver-
sities of India where the autonomy of the
umversities has received a great setback.
I would ke to congratulate the hon.
Mirnuster who was very prompt in trying
to interfere and set matters right. They
have been set right to a certan extent
only. But I would say, as suggested by Dr.
Sapru that unless something 1s done to
mclude Education in the list of Concurrent
Subjects and more powers are given to the
Central Government, he would not be able
0 do much 1n tfus matter, This has got to
be attended to.

Mr. Vice-Charrman, I thank you for
having given me this opportumity.

ot gy fag "o (TewEdm)
SyaweRey wgiey, famafaaem smam
AR 97 go faae S W@ E | a7 &
99 qg UF ATeqH g 9 & fgut 1 faer
F e A ffoa s 9T SR Se
1 A= gafea ag sravas § i+ smamr
amar % fg=rd # fawoowy s a9y
= T &1 W feE S fF e
faem Fow AW fEi @ e T
frg fem & e 1 gOd @ FE w
gt & weer e 938 8, fae-
et £ ger o @Y §, ag AT
g% oy efdl 7 AW & & 9 qrEs’
e F7 faa T w@r d sk e s
¥ o gw 77 far R fr o= faw-
faaregt =) gear aeEr agr 9rfeg ar
FOST T T G qUT gH agT &
T & amaR 9 faa s ar &
AN I 7 gug IfET Ty ER
g g @9 § % 39 eaml ax foe
HEqTAT FT ITEAFOT &1 AT 1 T
FETCH T T AT FY ASI03iT 1 G-
fraa <& T o gu fasfaa a3 as,
mar § AR FE F §9 § 57 qEey
F1 ITOT F@ FT R fF=R 53 a9,
A 7 ¥ faear o arfers sepemae R
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HIH g T AAfg 39 aTE-aTy A
gal F V0 F) Tt oy o fosar &
ST & afeg g 9sar & SAF! g9 T
vgar @ad, safed qu fewe g fw
foerr & g9 & afus goad @9 F
woq o fau gl @ 9T faew
¥ a9 g9 39 a7 fasrT #%
foF 7 degrsit 1 g9 @gr St g |

ag o uF gare & fF a0 o
wfeT F1 39 a9 § agad frar g 8
W9 ag frel o faamen 9 o faen &
TS A9 (1A F1 FETTHT FT THAT HIA
¥ fod om awar @ 91 S¥ dF &Gl 7
Y FT GUHAT FAT gt ¢ | e ager
F gua ara e @t ), famrea etgq
* 918 3§ Saq 1 Fo ffEa s
AEY, TR ALY 1T T T &4 JMT
At #7137 arR ey faa@T 93w | safaq
ag smaw® g fF o deedia Ao
FATR 3 T T Er E I g9 faw &day
% fasrg FET AR & A g 39 faq
557 srasas ST #Y g€ &, ST Y
FT qrerder faarn< oFTe g foer & &=
F1 Sz 1 fR o e sfe FY S
AT B TEATT A Y T & AT WY
NI & S | g a9 3R
fir faret oY safea Y foveqr & & 9 @A
¥ fod Qe oy, ag araws & fFoaw
I3 a3 faw-faa 9l @, ST9
saae gaat fegml &, 39% Sfaq &
HEHT FA FT FOG ITH TFE Y,
q ey eg Ay w1 fafw et 7
farerr wrzer F 1 UF Sawg GEv ERO
1% &), 3% 49 gq foag 9 § s
Tt g femwll 34T § 3w it &1 quean
F1 7 I § GUTATT &1 ST |

g7 famafaeEr o FEst F
FEATHT F) qEATET & graey | fq=1L
forar st 2 1 3g At smAww & F fae
FT &IT AT gH AT oM & ar far
TIA FA G AW FT AAT HI
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SR T =BT T T, 39 AFTHT G
qfqard gF ST SU@em FIAT g |
AfE faemdf eal & avax & fawer X
& Fe T A SR N FEl |
Q@ e e, fuew a9 e, I9ET
faar 37 arem, sreATTF SRR Eqe
&, SEwr R SiaA F1 v g@ glaarg
SUESY AEI FT g AT IHF  FHAT
& FTeor oF fawrdf @ areasiEad, &F
faardf 71 F99w, SER @ W,
AT I THK J TG G4 qt A
FTOASA] F 376 ALATTHT T HAEHT FIF,
qT 3% X &Y gt Tear w, g fwer
¥ 8a F A g 2 g ST gated
oy o g
gfeafafedi & sieaw =R arr W &
a9 &Y, ST gagwl & a4,
fqa #<dr & agl 59 39 a1 Wl
9 & Aifgd 7 e A e
JeTgeR] & WY S &, 399 aTf 9%
ag fAr & T oy §@ T &
g gar 1% gany &8 & famd
T 9T SAu o fosyr & g7 9 wf¥
faator g1, 994 @a9 & g 9% At
oY faenfoat & sfraw § g o faww
TFR FT @ FET FI T |

o qg WY wee faaR & fad w@r
g frguk Tgr & et faendf fagwi
# foerr aguw #39 9 § X 99 o
Ffasiy F@ | I §, @ FT ARG
AT, a7 AT T & o HY qrqw faRwi A &
ot A ged F fad =@ 9 g
ugi gu! fogma § 6 g9 g &
sfufira v gd EFrent & fafws qat
9T G &Y T8 | §H 59 gare &1 Sl
gUE 7 T g8 1 anw fadwi A
farrreff famear argwr w3 & fad @ g 1
afasin @ § foeg F1€ w01 9w ST
FE gt | sgi-aigi foesr faaw &
a1, foax forga (L aaT aF g S faan
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§ T § AR FaAr et gl S
A FAT I @A w1 ¢ 6
T 3w F W el UgOH@ gHE SHE
ST FIE ST WIEGAT G G0 g,
e F1 eifwAE fate agi g,
ST ) AEEIFATHT F AT & SATHIT
9T g fa_wt & foew ggor #4 FE
AT TG AYAT T F SRt
#1 qft T & fordt & ag fag A farey
TEW T SGT & | S g Fad
aTfad 98 gl &, 9T & FI SHT
TR &, o7 3@ o A< ag faRwi A
freT ST FIA F TG, AIEL &Y AS
qTEEE F YT § @ 99, & q|,
T 2 Fae 9o faemd] ) & ST AW
TEY & e | g &, et g faw
gaate § faRwit #, gy off oA fqan-
o} & T FIE T9F TG QAT | W
ITHT TEqF qAT TG S IW DY AT~
areit & sfq o faerfagi 1 gw afd=a
FIX A, ITH AL IW g AT F
1T O fRT ¥ g 3w A FT JA
uffadl &1 I F % fd OF S
qraTa<y SAE! feraT @ dl fee g oy
foprra amer gk faeniadl ¥ wfa St
T wWrE Ry ] fawr wgo e
¥ a1C qIET €Y &F 9 §, 91K W 99
g & o Q¥ smwdl @AWl AT FHT
T FI W 8, a1 99 qAET F1gH
9 €% aF GATH I Ea9 | gatad
ag W srawaw g gura fajw #
AT FATATET FF EIA A6 qI TF THIC
FT qEa T g K G O 4gi
foerrera F oY, AT TR AR FTASA
Y, &Y gar qATg <@, 9T aranase
frutor ¢ 1 guiwaw w=a s frard
gfat Y % ard e § feeg w9 3w
F1 93 TgEMAT WX TH FRO A<
fazai & =g s @1 wfafafuca w<@ar
e, @ & qrEE A AEET AT F
% ford 99 38X 89, T, B A &
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A wE T IR AR/ TF FHANRY
THRF ST GI 8, g WY G G
qwar ferma & qry warfwame & @
T IO T 397 TR WIRT T TF
amfes, arfaam) anrfes, aag &
T 9 AU ATTH] I AIY & qI-¥6T
FYAFT T § A o T ag gfaan
N SFEIT § BF T AT 39 FT §AT
T OF JUUT FL 1 g A QW
& g forammdf a7 STt ST AT |
zafaa smawrs § f o g 3w
W g9 FAT 1 AggT FQ § o g TR
& f& w1 farerredf oo 3wy aufa
& fort fawil & 99 WHIL T T AT
T AR T Fgi 0 fo-fae it a6
AEWEHN T SeR 9fw § qEEE
€ mgafaa g 5 g @ o
T ITE WA o F) Figd F)

afgarst &y foer & &a ® O
g AR s EFn | A T g §
f& frewr faAi 7 39 g9 & 39 Wi
gf & ag ot @ o gw 2w F ew
W g, WAl & eMay oo ey g
gt oX #fgen e @na Ao §
W Fel g Wl a1 98 X Jaee]
|/ % FEi-wal A st & oy
Tl @ gfmafedtsr # s g
TOE ], T g | SEd HX afaw
WEE F AEAEF@ § A gafad
IR gW 39 faor A Wi W F
fa@, foem & &9 § @@ ™R F &
TG A 3@ A @9 ¥ g Awil
F VA I T, AL §9 & | IV
steanfea X o=, ar afgeneif &7 faer
T Ha A A gH Al agT IO F B
qEt 8, I W §T & qEd |
W AR F g § g g g fF
YA AH U G4 Fgd F fad Iq@y
e feam
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St wmma fagrame (AW
frdfag): Swewema  wE, as
Wq § OF AgrATE A ™ gq
W 4T @ T FE-FT 9 IHGT AR
fraqa # =91 @ 91wy o
FT & I Fg TWEA HT T
faaamm—uw T F1 ST Smed
wiferar g war drEar 1 ag, J
AT T FYIH AT AT G, AV T
T 1 g AT gafed g & famaa
F a9 qul gt | ¢, o< faagam &
g9 guf q g av T F; oA
g g gy ;i g, wWifF W aut
T W R I T W
faganm, see, a9, oS faam
3O W g |

g favafaarm srEm awawr &
FAT TA FE @ § ) TNy IS
WG &Y =91 gy &Y Wrog,
fFramm fr s=a i | Er LA
s fawafaamem sqEm &Y & 9=
& T € *Y Ty F @HL A arq FET
F1fgd | 1T FI ATIRT FT 72497
FIA g AH F9 QAT wdra gt 5 fare,
St fr AR fawma 7 U I
g IOEr aTF FRTA EAI9 TgT IR
ST g | fmem e @ afawa fanfaai
FI W 1962 # g% AR 1964 #
1.9 wfqma #¥ g€ | THFT HaET T
g 5 1962 ¥ 1964 7 fore & &=
7 g foerfal 7 s w9 garm
ar faetr ag s § f99d &9 stewmoi
# Jax F@& faafwdl &1 wfw
frator #% gwq & \ Afew foar &
g & sre faerdt feai-feq s
@ gar fwem 7 few R =l
grfY, 98 guw | Fgi A g ?

= fagoor & A § us swg aar
g & #fv fafaamm =1 o5 aman
AT § | qg 95T =S q § | 59
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[sto eaam fagrardaix]

gag g} fawafqamai & o=t 8
qE T FE S g & 1 g
;W F ek s wq favafaaem
g ok IF svse fuw-faw daedis
g\ %EY ¥ uF wiEeNT GEeel g,
dfegs dFcdt & AT gelfaafar
$FeEl § | AEWEFAT I@ AW AT g
g guy W foq 7 foq fasfaq gmar
ST @ g, SWiIT 39 a9y &1 gd
gu iy fawafemea s g aifgg
Sar 5 s wnfog faer & 0 =&Y
ag & dfsaw & fog Afsrw gafaed
I gAY T1fed | o avg & wsEt
¥ gefifrafar gAafedt &, s€r awg
¥ gg oY uF @@ gFr 9ifgd | 59
aag g # fww-faw  fawafaara
T gU & SO ag § Fy favafenem
W q9F Gl J A9nEg | I a9
¥ dfeaw & fag dfeww favafaaeg
A doifmafar & fag Sifaatr
favafamem s ¥ aww Aifgg o
wR fovafagem sMam smEw 3@
aTH €T T Y H gHHAAT g gHr
&y go fauw wfa F g3m )

ATT UF 9T 39 a1 &7 fagwor fagr
w2 5 fevafeeem smem smaw
¥ 26 0¥ F¥x fww-fww favafamraai
& aeax woifua fea § fomd foe-fm
fagrett & fog am faar smr &
™ & A 3 (efawm & @9 aw
fear amy g, 78 Sfaet & fag o
F aEEel & fav o) d@wga @ fag
g1 faeafaamm st v § gav
fawafaarag w1 aga =71 favafaaras
gaqar g1 s anfg Agmafsd gw
favafaesreg ¥ goea fea ) Afwa
ug sfaa agr gar fF <t s o
wegq favafaars & o9« aw &
q65d 31 qIT FU g, G @
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QT ST | S T TEFA FOEY
fasafamem &, SwF1 ™ o
YR T, G&Fd T ALIT FE
AR dEFT FY S=lA ST E L AW
TEET HT IR T F(wsT (avataeey
¥ 74 R o g ? g favafqae
frodr 65 avl ¥ wd @r g X @A
GEFd dd F1 gefq & fag qgm wafq
F g | S99 3T G837 & fAg 3wz w4
TE T ? GEFT FY AW A @A §Y
favafaamay smam s ¥ g6 fauy
F 7 fFam, Tam A@ s ar )

wd s g fF A% favafeem
FRE d@W F GF 9o fw@r 4
fSaq ua S\ FF @AT I AEEFAT
F qIX A IEFT A qEivg  fHar
o1, UET ®19 & fF deFa gE @ aR
wega dfaes € | gar Jgi agd
¥ F1T &9 Y g T I a9 Fi6i W}
a1 @ afer afwEs #gr o gFar
y, & f@ee #gr o aFaT @,
afew doza afaeds 719 gam agt a8t
2 1 O RW & SFEX U AT
q¥qqT HERA ® AN GEGET §,
IHT TE5d &1 faow wgea 3971 g )
AT FAST Wl FY AfoF 1 ST
weal & g SET I fpe § 9g
ar M= o afew § & afew O,
afer 9k dwmw & owww W
of 1 L AET I FgAT & fF A aEr
T # S I a9 &Y A g
ga @ & Feg fF g Wl
GGt (s SO I A G A
I FYTT WR § T T §EFA &
fad 7@ § AT o vkl A7 W
qET FET AT GFAT | qfFT gEA AT
F AT ST WeT § I HYSIT Fgl AT
gFAT § | SERwd “age’ me g,
dFSAT & R “TTA” weR g1 I
9% aFar g f& “Zzw “agsig § @’

gAafd &A1 ¥, g0 T &1 Few | I qovlg ) oF A6 @ oaa
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‘T’ | Y “gE” aw A, afEe
“Sae B g & FEmr ? gH 9T

g &, aﬂfa" gra’ g g arg
R 3qF TR qAA sfr crcr FIAT @)
Afpa g7 8 A A T grar% | TeT
wed FT zrg ﬁr’ra g fw g = g
goan g, P eR adigar g a
Tl gra @ A a8 ga=ar § 5 dega a1
o faary 5z § oK 394 oo usw w0
w7 fawior fear s sraws & faoa-
faame A AT & AT Y IW
NFTT & i F7 fmtor ar arfga oy f
qFT 9@ g, epa Az gy
oF 0w i &1 fagio wifeg faqq gx
qF we3 FT oY fewrad @ d9g wee
¥y dfzq & a9, S NF & 997 3
¥y TEFF ¥ ITT——39 qF T ITH G-
I | HEFT F AT SAAEF
wR AR feT 7 saeA § | g aw
& Fratricidal matricidal, suicidal @sq §
fom &1 faafwr wgee fagwor Wy
UTE & FAT R | ATST & weal T cide
derd & wg @ fasfag gom §
faog =1 od gmrwr 0 AR ®
A Wex § SART Wi A dfew ¥
fresraT gar &, i agt 9T o waw
WeT FT HEFT 3 A9 §15 7 718 graeg
R AT AT FEY § o R
gt Trfeg, fra= gvar anfed sag A
wrar feI g iggfamwrd g
F fEaTagd s A feg frara w3 ?
&Y & Ja1 Fg @/ 41 5 {3 0F 17 fau=-
faqrag s srn FY faar ar /i
fag R g aA T A A A O F ega
¥ A=Y F1a 71 Frrbor weaT smgaT §
fRaq J@F w3 FT HEFHA & IAFT -
v fag frar g | dem gawa aga
§ws %7 gq g faad o qear d
9 oY 7 AT 7 W Frav ar frga
W FIR AT Fagasayfrd
&g weg wifeaat, wrar arfeaal o
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T FI AT TAFC Weq1 FT fAsHTEA
FAATT & | a1 F 7 08 Fvw F7 Famfor
fEqr SI14 Y @€5T wUI9 g7 1T A€
afeges g1 1+ Star 7Y 9gd F7g
f& 39 ST &1 T F9 § 94 fau
fauafaama &3z e sroY
ggraal #3 gEifay 9 fogr @4 S &
| 45 AT W@ WG |

oF FT BT d@ TR § “wa
weZ FT AT 7 “Lqeq” o3 § | W T
¥ § “Tze” L |mT = g S aas:
—a% TF 3T A &1 T’ @i g
oY weT § U gAY & fama g | ar I
qT & Weal FTUFH AT Y, UEFT ¥
fEa IF fowmad §, 3aa uF M
% STT ZW 3§ We w1w & fawlr |
£ 3T FT ATTEFAT )

CILEY zrg'r faeafaaranl 7 39 e
gAafeds § R qegw FEE A
dres qﬂafqz?a AR TR
o @ foer agfa 3 g9+ § | e
ag farerr worrely & forg & 7% o farsw
F1 fq%z &1 graey audAT F@TE AT
ag gedAT siaT g % % 1= faew faw
qI IFG WA gAY S fa=rT
gag d wrad ITTAATAY, FEyAROn
FOA THA — A4 99 6 forea
AT T LAT IATR AV IARI FGT TgT
¥q q%g & W@arg frrra g & mrar a5
T AT T § AR GIW0 F@T § |
g frgqar sar fa=e & ot ega faer
qoTTAT FT SreTed & | Faw quw qege
fanetr sorrey wafag g3, 5@ w9E AR
STE-STE EFA G T4 | gf @ To-
FF TG OF agT a7 (2L &, AfHA
A NFIT & LA AT T 7 AL G-
STE Y T § | EFA H W
fagafaerrers 7 H17aaT 9319 H1 A5 R a5
AREA FET & FFAq A fawwra g
faws 1 A famafaare sqEm
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[sYo amaw fegra@sR]

AW ¥ ug W @Y g fF TeRe W
w&1T &7 favafaamey 7Y § aY omwa
yy fawafagrag § 1 59 awy [00d &
T [EEA §, WETUASE 3 AR, ALTH
& wRT &, SO R F AT § A
Yoo & WY | gafag R fae-
e 1 79 IFR HFATT qrd faea-
faqwer  awerr smar Arfed faasr o
s & 5 faay qega wqaw &
§ 97 99 FCfEfagz T a9 | 98 OF
wgT WS Hiw G § T g wg g
wgd & 5 g OF oY e § 92 faw-
fewmewr & 914 1 9 RIA R, A
TRENM E, EWETUF FI AT HEAT A=
wT A ww gFa | AT 98 frETary,
e fa=Tea T At WAFT AT qFIT
WA & g, 39 A # aw I
FE T TG 9T gHAT 99 aF TREA
wireT ®1 g aftrere T g 5 ag W
W & TEEAT F arqy W quriaes
¥ AR | ’

i w Tagw smd R faes-
faerTera T AT AT wE T ATETT 9}
W wrar wifew fe e ow faen
et & YT g ey g W
¥ ARTHFAFH K AT FE-00E 99
W A o g oru 3w F WY
AW STE TF W@ &, TSAT 3 A AT
§ wEaE ¥ v aw W E, 99 99 e
TAT FIIAEFA FIUST II9 M A g,
frar g, adifaue Fx g% o Og
faretr qUTET A% gt AT &, weaar
W Z8H! 5 w6 AT " a1
¥ § g ITAT AR AFAAT AG! &t gFal |

UF 919 § qg FgAr Agar g oSy
Sgaufadl & faEtea &3 &1 o
fraw fawfeaem sqam smw &

AT g A I HAT TN F@IE
v faw ag § & fave w1 o

[RAJYA SABHA |
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AEHT g, fasiaE &7 oF SEHy
gIT AT FiEET AT OF SAISHT g
o1 fF 39 qFe F U R0 1 A )
faa w3 & AT srafaat & 9w aeie
FT AR wiae frdi oF #1949
M 73 U vt faafaery qaE™
e A faafaaaat 1&g SUFT
afar ag diar g fF srilgErd & 98
g 3T Al F ANG § g wET
EIaTg | URquEf |OET ATT I a5y
2, g0 et o AW AW wR g
T [ FEAL AIY UF SEHT FY
Srgeafy gar Q@wr g faww
AR g WY AL WY, ag WY e
Y, AT arieat Arae & ST e
ar fas o qrEl wwgee g g, gOd
¥dg= g s g e oF qEl ®
qATFE FT I Ag A, fRdY @
ffee wam at @Ter a1 I Y |
@ favafemem &1 N faow &, @
R qgT & dSSr WAV | a% I qG
e g

“Under sub-section (1) of section 10 of
the Kerala University Act, 1957, the
Vice--Chancellor shall be appointed by the
Chancellor on the unanimous recommenda-
tion of a Special Committee consisting of
three members, one elected by the Senate,
one elected by the Syndicate and the
third nominated by the Chancellor. In
case the Committee is unable to recom-
mend a name unanimously, the Vice-
Chancellor shall be appointed from among
a panel of three names submitted to him by
the Special Committee.”
ag st gafaww wr a9 ¥ ag S A
&7 foaw faar & 9Ed awe ag
yrar | fawafaenea § faaw avmar §
& fr gdfawe siferr a3 i =1fea fe
IEE-IEAL ST {5 eATsre 1 Sud
gy § @t faw a< F gafaw
fediom & #Y Fifow FT | awt ¥
TET AE FWE | ¥ FeA § T gA wgt
ag fram g f5 ow fadde w1 it
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gr =fed, uF faqe &r oreHy gt
=ifgd AR oF I@AT 7 AEHAT G
aTfEd | @Y A A 3 d2w g ¥
aueAd § 5 A A 9T srraws g R
dR ATH T AEWE A & qfr™
T AT & 5 " FAMEA THE
3 faga fawg 7 @ aw-aw@
A F g agrax afg Frafus fawm
AT gAT  AA AW AT, IRH A
frea e & argg-amec & fag
FERTT & UF AT AT 99 | TH AW a9
N7 ST g%dT § 5 5 o oeHT 9%
agufa gY gat | zafar § faar a3t ot
¥ 7z s wew T fawafaam
A St {53 fagw § gae srae ag Y
forg % fo rxar arall & o R e &
f& argg-graee &1 fom geawafa ¥
g =rfea dar ) aaqeafy & ¥ fao
T T IGA FL AT T FE Fa-
geafq A 9% a9 g (T A
afed, 3T T AL AT AR |

DR. SHRIMATI PHULRENU GUHA
(West Bengal): Mr. Vice-Chairman, Sir, we
are all very glad to see 1n the news papers
that the central Government has decided to
revise the pay scales of untversity and college
teachers as recommended by the Unmversity
Grants Commussion. I congratulate the
University Grants Commission for their
recommendation, and I heartily congratulate
the Minister of Education for taking this
decision and for this announcement. But,
Sir, excuse me, I would like to place before
the Minister through you that this decision
could have been given to the country a little
before. Now why I am telling thisis be-
cause, as all of you know, there was a deputa-
tion before the Parhament on the 21st of
February, if I remember correctly. It seems
that the Government of India takes a decision
when there is some sort of deputation, or
some sort of decision by the teachers that
they would not handle any examination or
do anything connected with any exarmna-
tion. For my part I know this is not the
case, but we know that the Central Govern-
ment procedure is such that it takes a long
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tume for them to take any decision. I
humbly suggest to the Minster of Education
that, whenever a decision has to be taken
on some recommendation, the same may be
taken a bit earlier, so that this sort of impre-
ssion 1s not carried n the public mind. [
have great respect for the University Grants
Commussion but I like to say, referring to
page 6 of their Report for the year 1964-65,
that we find that a commuttee was appointed
10 August, 1961—a Committee on Standards
—and apprently the report was submutted
by the commuttee during the year 1964-65.
It 18 very clear that the Commuttce on
Standards took three years to submit its
report. It may be said that for that type of
work it 1s necescary to have quite a number
of months or years. But 1n this connection
I humbly suggest that the University Grants
Commussion have a number of commuttees
consisting of person who are very eminent,
and 1f our procedure 1s a hittle bit changed, T
am quite sure that they will be able to take
any decision, or they will be able to make
recommendations to the Government of
India a little bit early.

Another point, Sir, I would like to say 1s
this. I find that there 1s “Hobby Work-
shops” mentioned here at page 33 of the
same Report. I do not know about others,
but for myself I feel 1t 1s not clear. So I
would prefer to have a Lttle bit more ela-
borate report on this 1ssue, how it affects
the students, what 1sthe result obtained out
of these hobby workshops. Because
our friends have spoken quite a lot on this
report, I would like to make one or two
poiwnts only. The affiliated colleges, nowea-
days, 1n many places, do not have proper
teachers. There are many difficulties;
we know them, and I feel there is one diffi-
culty because the U.GC. has no direct
contacts with these colleges. I do not know
whether 1t 1s possible, or what can be done,
but I bring this to the notice of our Minister.
It is necessary in the interests of higher
education that there should be some sort of
control  over the managing commuttees of
many of these colleges, and I would like to
say that it must be ensured that the members
of the managing committees do understand
education and have some respect for the
teachers as a whole. The tone of many of
the affihated colleges mu.. be improved
also.
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{Dr. Shrimati Phulrenu Guha)

Sir, student indiscipline is spoken of, and
if Indian students are blamed for being
indisciplined, we all also must be blamed for
it. I have some experience of students, but
I have always found them to be very
courteous. So I feel, to understand the
wrong in the younger gencration, we need to
understand the hardships from which they
suffer. Among other things, they suffer
from frustration. Most of the students
from rural areas go to the affiliated colleges
which are mostly situated in towns and cities
and the universitics are overwhelmingly
situated in cities only, and when the students
come from rural areas, they do not have any
place to stay, and any body will become
indisciplined, Sir, to my mind, if he has to
live in the sort of surroundings in which most
of our young students have to live. There
is no proper accommodation, no proper
hostel. Many of them do not get even
proper meals, and mainly, I think, they have
no proper contacts with their teachers. I
do not blame any body there also, because
the pupil-teacher ratio is very high in our
country. It must be admitted that some
studerts have no discipline even at home.
Tt must also be admitted that student indis-
cipline is part of the indiscipline in our
country, indiscipline in social, moral and
political life, and indiscipline even in our
homelife. The lack of housing for teachers
is also causing a great difficulty for the
teachers and I feel it stands in the way of
close contact between the teachers and the
students. I would like to point out that there
is want of facilities for vocational training.
Also after their training these young persons
do not get jobs. Therefore the students
Tlike to go to the university and the result is
this overcrowding in our colleges. Con-
sequently the standard of education in many
of the colleges is not the standard which we
actually want in our colleges.

To accommodate these students we often
find that new colleges are opened without
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proper standards, without equipment, with-
out any arrangements for laboratories and
libraries. In this connection I would like
to request the hon. Minister of Education
to look into it and see that when any new
college is opcned, when a new university
is started, all these facilities are there. Only
then should that college or that university
be allowed to be started.

Sir, I also like to say that opportunity
must be given to our students to have study-
tours. I very much feel that it is very very
necessary for our students to go round the
country, to know the people and to know
their own surroundings. Only then can
we expect that our students will be good
future citizens of India.

Another point that I would like to bring
to the notice of the hon. Minister is this.
We often hear that a student of one univer-
sity is not admitted into another university.
I would request that there should be some
arrangement so that if there is any necessity
the student from one university is able to go
to another university and study there.

Lastly, Sir, I would like to say that the
quality of education is directly related to the
position afforded or given to the teacher in
society. In the United Kingdom and
Germany though their teachers are not as
well paid as in the U.S.S.R. the teachers
enjoy a very high social status. Therefore,
apart from raising their salary, we should
try to restore to our teachers a position of
respect, honour and dignity in our society.

Only then, cducation will rest on sound
foundations. Thank you.
THE VICE-CHAIRMAN (SHRI M.

RUTHNASWAMY): The Minister will reply
to the debate tomorrow morning. The House
stands adjourned till 11 A.M. tomorrow.
The House then adjourned at five
minutes past five of the clock till
eleven of the clock on Wednesday,

the 6th April, 1966.



